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IN THE CENTRAL

R.A. 122 /96 im OA,136/96,
R.A. 123. /96 in.0A,1244/94,

R.A. 2y, /96 in CA.223/96,

R.A. y2¢&. /96 in OA, 203/96,

R.A, 197, /96 in CA. 170/96 ——
R.A. 193 /%6 inO.A. 158/96 and

R

1, The Chief Secretary to Govt.,

2.

3.

R

AT HYDERABAD
RARRK

Gereral Administratien Department,
Secretarist, A,P,, Hyderabad.

The Princiral Secretary to Govt.,
E.F.S. & T. Dept.

The Pri.Chief Conservgtor of Ferests,
Ao Po HYderabad L ]

Vs

2. A2 /96 in_02.48/%.

Mr.M.K.Prasad

1.

2,

3.

R

The Gevt.ef India, Rep.by its
Secretary, Envircnment & Forests,
‘New Delhi,

The Union Fublic Service Cemmissien,
Dholpur Heuse, New Delhi,

2. \UL /96 in_OA.170/96.

1. Mr.N.Shyam Prasad

2.

3.

The Cevt.ef India, Rep.by its
Secretary,to Govt,.,, Envirenment
& Ferests, New Delhi,

The Union Fublic Service Commissier,
Dhelpur House,New Delhi,

ReA VU0 _/96_4in OA.136/96.
1Mr. V.Kishap

2.

3.

The Govt of India, Rep,by its
Secretary, to Govt., Envirenment
& Ferests, New Delhi.

The Unien Puyblic Service Cemmission,
Dhelpur Heuse, New Delhi,

R.A.Aﬁ\lff-[QG in CA.223/96.

1.
2.
3.
4.

5.

Mr.Manukenda Bullaiah

Mr,.B.S.Yeusuf Shasreef

Mr,J3.V.K.T,Prabhckasr Rae

The Govt of Inéle, Rep. by its Secretar

te Govt.,Environmenh &L ferests,lew Deih;.

The Unien sf FPublic Service Cemmissier,
Dhelpur Houseﬁ New Delhi, ™
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ADMINIETRATIVE TRIBUNAL : HYDERABAD BLNCH

.+ Applicants in
all the Ras.,

.. Respendents.

.. Respendents,

.. Respondents.
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6. The Selection Cemmittee ceonstituted
unéer Rule-~3 of the IFS (Appeintment
by Premetion) Regulatiens, 1966, rep.

#eoni by its Chairman, Sectt., Buildings,
Hyderabad.

Ria. \9 L /96 ip OA.203/96.

er. Ch.Iylaiah

2. The Gevt.ef India, Rep.by its
" Secretary,to Govt., Envirenment
& Ferests, New Delhi,

3. The Unien Public Service Commissien,
Dholpur Heuse, New Delhi,

4. The Selection Committee constituted
under Rule«3 of the IFS (Appeintment
by Premotion) Regulations, 1966, rep.

by its Chairman, Sectt. Buildings,
Hydergbad.

2. The Govt.ef India, Rep.by its Secretary,

_to Gevt,, Envirenment & Ferests, New Delhi,

2. The Unieon Fublic Service Cemmissien,
Dhelpur Heuse, New Delhi,

4, The Selectien Committee constituted
under Rule=3 of the IFB (Appeintment
by premetion) Regulations, 1966, rep.
by its Chairman, Sectt., Buildings,
‘Hyderabad,

RA, \29_ /96 in_OA.159/96,
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1, fwxx °ri P.AQXappa

2. The Gevt.ef India, Rep.by
its Secretary te Govt.,
Envirenment & Ferests, ~
New Delhi,

LY
3. The Upnier. Public Service Commission,
Chelpur HeuX®e, New Delhi,

4, The Selectien Committee constituted
under Ruld~ 3 ef the IFS (Appeintment
by premetien) Regulstiens, 1966, ref,
by its Chairman, Sectt., Buildings,
Hyderabad.
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+» Respendents.

.+ Respondents,

.. Respordents,

.+« Respendents,
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ORAL ORDER (PER HON'BLE SHRI R.RANGARAJAN, MEMBER (ADMN.)

Heard Mr.IVRK Murthy, 1learned counsel for the
applicants in the RA and Mr.Phaniraj for Mr.P.Naveen Rac

and Mr.S.Satyam Reddy, learned counsel for the respondent

in the R.A. None for th%_ Central Government Standing
Counsel.
2. The respondents 4 to 6 in the OA have filed this

RA praying for review of the Jjudgements in OA 136/96 dt.
14.2.96, OA 1244/94 dated 18.1.96, OA 223/96 dated 16.2.96,

OA 48/96 dated 14.2.96, OA 203/96 dated 15.2.96, OR 170/96

- dated 9.2.96, OA 158/96 dated 9.2.96 and OA 159/96 dated

9.2.96.

3. As the points for consideration of all the RAs
are same, all the RAs ar%(éisposed of by a common order.

4, When the RAs were taken up for admission hearing,
the learned counsel for the applicants submitted that there
may not be any need to review the directions in the RAs and
the opders in the OA may only be stayed, since the
proceedings dated 7.12.95 Qave been challenged 1in the
A.P.A.T. a8 based on those proceeding%_Lhé directions were

given in the OAs. Further it 1is also stated that the

proceedings dated 7.12.95 are reported to have been stayed.

[



o

THE HCK'BLE SHRI R. RANGARAJAN : MEMBER (ADMH )

THE HON'BLE SHRI B.S5. JAI PARAMESHWAR : MEMBER_ {(JupL. )}

AR 496 in_CA.1244/9¢._

Sri K.Rama Mehan
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The Gevt, ef India, Rep. by its
Secretary te Gott., Ferests,
Envirenment, Science and Technelegy
Department, New Delhi. TR

The Unien Public Service_Commission,
Dhelpur Heuse, New Delhi,

The Selectien Cemmittee censtituted

under Rule ef IFS (Appeintment by
premotien) Regulatiens Rep.by its Chairman.
Geovt. ef Andipragesh, Secretariat
Buildings, Hyderabad.

5. Sri V.P.Adinarayana
6. Sri A.H. QUreShi
7. Sri M., Padmanabha Reddy
8. Sri P.V.Padmanabhan
9. Sri G.Vidyasagar " «« Respendents.
Ceunsel fer the Applicants ¢ Mr. I.V.R,K.Murthy, SC fer A.P,
in all the RAs.
Ceunsel for the Respendents : Mr. N.R.Devaraj, Sr.CGSC
: for the efficisl respendents
in 211 the RAs,
Mr. P.Naveen Rgae,
in RA, \LL /96 in 0a.136/96 &
RA. \9—-'17 /96 in OA.170/96.
Mr, S Satyam Reddy,
in RA. \o-~ /96 in/¥314/94,
RA. \14 /%6 in OA.»23/96,
RA. \o /96 in OA.48/%¢,
RA, \,C - /96 ip OA.203/%6,
RA. \ng /96 1in OA.158/%6&
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